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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-1I
(G eneral information relating to legislative and other matters)
Tuesday, 17" June 200:3/ 27Jayeshtha, 1930(:3aka)

No. 257

Sub: Appoin tment of District Election O! ficers/ Electoral Registration Officers and
Asstt. IZlectoral Registration Officers; in NCT of Delhi.

A copy of the leter No. CEO/EL.G/| 02(2)/2008/17921-18068 dated the 13" June,
2008 alongwitt, its enclosures letter No. CEO/ EL.G/ 102(9)/ 2008/ 17843 dt 13.06.2008,
No0.429/DL-LA./2008 dt12.06.2008 and No.42'/DL-{.A/2008(1) dt12.06.2008 on the above
cited subject ieceived from the Office of the Chief Electoral Officer, Delhi is being sent
herewith for the: information of the Hon’ble me mbers of Delhi legislative Assembly.

Siddharath Rao
Secretary
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OFFICE OF THE CEIEF ELECTQRAL OFFICER, DELH]
I e S ey T Old St. Staphen's College Building,

waiz,m-nooos KashmGate.Delbi-ﬁuoos.
M e: 23982711, 23982611,23965176, 23933254 Fax. Nos. 23910683, 23981513, 23953604

No. CEOEL.G/102(9)2008/ )29 .. JROER DATED: 13 yyg 2398
To
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Sub: Appointment of District Flection Officers/Electora] Registration Officers and Asstt,
Electoral Registration Officers in N¢°T of Delhi.

Sir,

[ am directed 1o forward herewith ; Copy of the EC] Notification No S08/DL/08 dated
it June, 2008 regarding designating Deputy Commissioners of nine districts of NCT of Delhi
as District Election Officers of the districts Specifying the areq of Jurisdiction (Assembly
Constituencies) ang Notification No. 4.29/DL-LAR008 & 429/DL-LA/2008(1) dated 12t June
2008 regarding appointments of Eje ctoral Registration Officers & Assistant Electora]
Registration Officers for 70 Assembly Constituencies i NCT of Deihj

Yours faithtully,

el C

(JK.SHARMA)
DY.CHIEF ELECTORAT OFFICER

PTO
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No. CEO/EL.G/102(9)/2008/ DATED: 43 )iy 2888

Capy to:

1. OBD to Chief Secretary, Govt. of NCT of Delhi

2. Divigipnal! Commissioner, Govt. of NCT of Delhi

3. Secretary to Lt. Governor, Raj Niwas, Delhi-

4. Secretary to Minister of Industries & Election, Gavt. of NCT of Delhi

5. Secretary, Services Department, Govt. of NCT of Delhi

6. Principal fiecretary, Finance Department, Govt. oi' NCT of Delhi
\_/"./ The Secretary, Delhi Legislative Assembly, Old Sectt.

8. State Election Commissioner, Nigam Bhawan, Kashmere Gate, Delhi

9. The Munic:ipal Secretary, Municipal Council of Delhi

10. SDMs(Elizction) of all the nine districts in NCT of 1Delhi

11. PA to CEO/Jt. CEO(A)/ Jt. CEO(T)/Jt. CEO(IT)

12. All Branc h incharges/Nodal officers at HQ

13. The Unde r Secretary, ECI w.r.t letter No. 508/DL/08/3332 dated | 1" June and

429/DL-L.A/08 dated 13" June, 2008.

" I

(J.K.SHARMA)
DY.CHIE¥ ELECTORAL OFFICER



? § {TO BE PUBLISHED IN AN EXTRA ORDINARY ISSUE OF NATIONAL

CAPITAL TERRITORY OF DELHI GAZETTE, PART-II, SECTION-I,
IMMEDIATELY}

OFFICE OF THE CHIEF ELECTORAL OFFICER: DELHI
——— —————=2ET ELECTORAL OFFICER: DELHI

No.CEO/EL.G/102(9)/2008/ /724 3 Dated: /3/4/2¢0&

ELECTION COMMISSION OF JADIA

Nirvachan Sadan, Ashoka Road, New Ielhi-110001

Dated: 11™ June 2008
21* Jvaistha 1930( Saka)

NOTIFICATION

No. 508/DL/08- In pursuance of sub-section (1) of Section 13AA of the
Representation: of the Pevple Act, 1950043 of 1950) and in supersession of its

Notification Mo. 508/DL/03 dated 06 November, 2003, the Election Commission of

India, in consultation with the Government of National Capital Territory of Delhi
hereby:-

1, disignates for each District in the State of National Capital Territory of
Delhi, specified in column 1 of the Tab] > below, the: Officer specified against

- 1tin column 2 thereof, as the District Ele ction Officer for that District; and
2.— “specifies the area in respect of which each such officer shall exercise

jurisdiction in column 3 of the Tabie.
TAELE

Sl. No. & Designation of District | Arenr  of Jurisdicticn  (Assembly

Name of the | Election Officer. Con sstituencies)

District.
1 _ 2 3

1. North West | Deputy Commissioner, i-INerela

(North West) 5-13adli

6-Rithala

7-}3awana(SC)

8-Iviundka

9-IKirari

10-Sultanpur Majra(SC)

) 13 -Rohini

t 2. North East | Deputy Commissioner, 63--Seema Puri(SC)

(North Easi) 64- Rohtas Nagar

65-Seelampur

_@;
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66-Ghonda
67-Babarpur
68-Gokalpur(SC)
69-Mustafabad
70-Karawal Nagar

. South

(W8]

Deputy Commissioner,
(South)

45-Mehrauli
46-Chhatarpur
47-Deoli(SC)
48-Ambedkar Nagar(SC)
49-Sangam Vihar
51-Kalkaji
52-Tughlakabad
53-Badarpur

e

. Central

Deputy Commissioner,
(Central)

19-Sadar Bazar
20-Chandni Chowk
21-Matia Mahal
22-Ballimaran
23-Karol Bagh(SC)
24-Patel Nagar(SC)
25-Moti Nagar

N

. South *Nest

Deputy Commissioner,
(South West)

32-Uttam Nagar
23-Dwarka
34-Matiala
35-Najafgarh

2 6-Bijwasan
/7-Palam
=:8-Delhi Cantt

2 9-Rajinder Nagar

6. Fast

Deputy
Commissioner,(East)

5 5-Trilokpuri(SC)

56-Kondli(SC) gl

57-Patparganj
58-Laxmi Nagar °
59-Vishwas Nagar
6 J-Krishna Nagar
6 1-Gandhi Nagar

€6:2-Shahadara

i 7. West

Deputy Cc»immissioner,
(West)

T 1-Nangloi Jat

1 2-Mangol Puri(SC)
=.6-Madipur(SC)
«.7-Rajouri Garden
.28-Hari Nagar
29-Tilak Nagar
30-Janakpuri

| 31-Vikaspuri

(}¥
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. ¢ “8. North
& ¢

|

)

{ 9. New Delhi.

Deputy Commissioner. 2-Burari

( North) 3-Timarpur

4-Adarsh Nagar

14-Shalimar Bagh

15-3hakur Basti

16-"Tri Nagar

17-Wazirpur

18-Model Town :

Deputy C ommissioner, 40-N

‘ew Delhi
(New Delhi.) 41-Jemgpura

42-K asturba Nagar
43-M alviya Nagar
44-R K. Puram
50-Greater Kailash

» _ 54-Ckhla

By Order,

(STANDH OP@YUHLUN G)
SECRETARY
ELECTI ON COMMISSION OF INDIA

By Order,

LN

(R.K. JAIN)
UNDER SECRETARY (ELECTION)
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ELECTION COMMISSION OF INDIA

Nirvachan Sadan. Ashoka Road, New Delhi-110001.

Dated: !2" June 2008
22]vaisthaiS30  Saka)

NOTIFICATION

No. 429/DL-LA/Z008:- In pursuance of the provision of section (1) of
Section 13 B of the Represemtation of the People Act. 1950 (43 of 195G and in
supersession of its Notification No. 429/DL-LA/2003 dated 19 June. 2003 the Flection
Commission of [ndia hereby designates, in consultation with the Goverament of MNational
Capital Territory of Delhi. the officer of the Government as specified in colurn 2 of
the table below, as Electoral Registration Officer of the Assembiy Constituency in the
National Capitai Territory of Delhi as delimited vide Delimitation Commission’s
Notification No. 282/DL/2006-Vol.V. dated 20 September. 2006. as specified in
column | of the said table against such Officer -

TABLE
; No. and Name of i
| Assernbly I Electoral Registration Officer i
| Constituency | i
1 | 2 '
[-Nerela ' Sub Divisional Magistrate(Nerela)
2-Burari Sub Divisional Magistrate(Civil Lines)
| 3-Timarp. ir Sub Divisional Magistrate(Civil Lines)
|
Ii 4-Adarsh Nagar | Additional District Magistrate(North) -
| 5-Badii Sub Divisional Magistratet Model T own)
I
|

| 6-Rithala

| Sub Divisional Magistrate(Nerelz )

7-Bawanz(SC) Additional District Magistrate(™orth |
_ West)
8-Mundk:, Additioral District Magistrate(North ;
! West) L
9-Kirari Sub Divisional Magistrate(Saraswati
Vihar) |
i



- 10-Sultanpur
+ Majra(SC)

- Sub Divisionaj Magistratet Saraswan
Vlhal !

11 -Nangloi Jat

. Sub Divisional Magistrate (Punjabi Bagh;

12-Mangol Puri(SC)

- Sub Divisional Magistrate (Purjabi Bagh)

; ! 3-Rohini

Sub Divisional Magistrate (Model Town)

] 14-Shalimar Bagh

Additional District Magistrate(North)

Sub Divisional Magistrate (Kotwali)

S IS S

|
f -Shakur Basti
b
\
|

} Sub Divisional Magistrate (Kotwali)

Sub Divisional Magistrate (Sadar Bazar:

| 18-Model Town

19-Sadar Bazar

1
|
| Sub Divisional Magistrate { Sadar Bazar)
|
!

Suo Divisional Mamstrate { Paharganj)

20-Chandni Chowwk-

Sub Divisional Magistrate ( Daryaganyj)

| 21-Matia Mahal

L

Sub Divisional Magistrate {Daryaganj)

22-Ballimaran.

| Snb Divisional Magistrate (Pahargan;)

|
|
l
]

23-Karol Bagh(SC))

| Sub Divisional Magistrate: (Karol Bagh)

24-Patel Nagar(S(®)

Sub Divisional Magistrate (Karol Bagh)

25-Moti Nagar

Additional District Magistr ate(Central)

76-Madipur( SC)

| Sub Divisional Magistrate ( Rajouri Garden)

F___ﬁ_

7 -Raj oun Garden

il Sub Divisional Magistrate (Rajouri Garden)

28-Hari Nagar
ks s

—

. Additional District Magistrate ( West)
i

29-Tilak Nagar

-

Sub Divisional Magistrate (Patel Nagar)

! 30-Janakpuri

| Additional District Magistrate (West)

™

|
!

1-Vikaspuri | Sub Divisional Magistrate (Pate | Nagar)
£ : i
| 32-Uttam Nagar 1’ Additional District Magi.strate (S'outh West)
i i
C 8 )_ =
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‘ 33-Dwarka

- Additional District Magistrate (South West)

i 3d-Matiala

Sub Divisional Magistrate(N1ajafgarh)

‘E
|
| 35-Najafgarh

| Sub Divisional Magistrate(™ajafgarh)

" 36-Bijwasan

- Sub Divisional Magistrate(*/asant Vihar)

37-Palam

" Sub Divisional Magistrate( Vasant Vihar)

38-Delhi Cant

. Sub Divisional Magistrate(Delhi Cantt)

39-Rajinder Nagar

Sub Divisional Magistrate(T'elhi Cantt)

40-New Delhi

| Sub Divisional Magistrate(C hanakyapuri)

41-Jangpura

Sub Divisional Magistrate(Clonnaught place)

42-Kasturba Nagar

* Sub Divisicnal Magistrate( ‘"hanakyapuri)

43-Malviya Nagar

| Sub Divisional Magistrate( Parliament Street)
E

44-R K. Puram

| Sub Divisional Magistrate( >arliament Street)

!

45-Mehrauli

Sub Divisional Magistrate{ H.ouz Khas)

46-Chhatarpur

I
1
e s e I 3 :
' Sub Divisional Magistrate(}-ouz Khas)
|
|

47-Deoli(SC)

i Sub Divisional Magisu-ate(ﬁi—::fence Colony)

48-Ambedkar
Nagar(SC)

! Additional District Magistratiz( Seuth)

49-Sangam Vihar

- Additional District Magistrate( South)

{

50-Greater Kailash

; Additionai District Mag:strate(1New Detlhi)

51-Kalkaji

| Sub Divisional Magistratz(Defeince Colony)

52-Tughlakabac

Sub Divisional Magistrate{Kalk:. Ji)

53-Badarpur

Sub Divisional Magistrate(Kalk.2 J)

54-Okhla

Sub Divisional Magistrate( Connat.ight Place)

35-Trilokpuri(S C)

; Sub Divisional Magistrate(Preet Viilar)
i
Lis

. T




36-Kondli(SC)

' 37-Patpargan;

38-Laxmi Nagar

- Sub Divisicnal Magsstrate( Pree- Vihar)

}

- Additional District] Magistrate(East)

Sub Divisicnal Magistrate( Gandh; Nagar)

; 39-Vishwas Nagar

I

e

Sub Dtvisiona] Magistrate( Vivek V thar)

50-Krishna Nagar.

t Sub Divisiora} Magistrate(Vivek Viihar)

i

?z -Gandhi Nagar

2 Shahadara

RS

. Sub Divisiona; Magistrate( Gandhi ] Nagar)

’ %damona} District Magistrate(East) '

l

J :
’ 63-Seema Puri(SfZ)
f 64-Rohtas Nagar

Sub Divisicual Magistrate(Shahadar 1)

it

; Sub Divisii:nal | Magistrate(Sesmapuri) I

| 65-Seelampur

Sub Divisicaal Magistrate(Seelampur)

i
I
#
|
i
i

|

;-6_6~Ghonda Sub Divisicnal Magistrate{ Seelampur) ;
f | |
| 67-Babarpur Suc Divisional Magistrate(S hahadar:) ;

68 -Gokalpur(SC)

|
}
1
i
I

Sub Divisional Magistrate( Seemapu 1) i

| 69 -Mustafabad
i

—
Adcmonal District Magistrate( Nort 1 East)

f 70-Karawai Nagar f Additional

L

District Magistrate(iNorth East)

46

By order ,

(S.K=RUBOLA)
SECRETARY
ELECTION COMMISSION OF INDIA



